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NAME OFTHE pAMTES: M/s. Famous Studio Ltd. ^2 €,
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SHzu B.S.V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALLAS ENAPATHY
MEMBER (T)
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On the petitioner
respeo ro property ,,"rrllo]'nt valuation of the
ooJechon saying rhat ,,,11 -1,,:'t'.,, ,;;;,1-.company as t350 crores in
snareholders shown as ""il-.t1", 
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V. NAI.LASENAPATHY
lvrember (Technical)
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List this matter on 01.02.201.8.
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